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channel Analong UHF system for STD facilities. Optical 
Fibre Cable (OFC) link b.tw •• n Dlphu and Nowgaon 
has been planned to be commissioned during til. 
current financial year. With the commissioning of this 
OFC link. STD services are exp.cted to Improve further. 
Similarly. all the six telephone exchanges In North 
Cachar District .re electronic .nd having STD facilities. 
A 1400 lines Electronic Exchang.s of C-DOT SBM type 
has been commlsslon.d .t Haflong. the District 
Headquarter In March. 1998 replacing one 884 IIn.s 
NEAX. This Increased capacity Is expected to meet the 
telephone demand upto March. 1999. Haflong Is at 
present connect.d to SlIchar on 120 Channel Digital 
UHF system for STD facilities. 

The residual open wire carrier system In these two 
districts 01 Karbl Anglong and North Cachar Hills h.ve 
been plann.d to b. repl.ced by rellabl. high grade 
media progr.sslv.1y .nd the .xchang. capacity also 
would be suitably Increased to clear the waiting list to 
ensure furth.r Improv.mants In the quality of sarvlce 
and augmantatlon of tal.com facilities In due course. 

ComputerJeatlon of Poet OHlcee In A.P. 

842. 6HRI R. SAMBAS IVA RAO : Will the Minister 
of COMMUNICATIONS ba pleased to stata : 

(a) whether Govammant have decided to introduce 
tha Computerls.tlon of soma major post offlcas In the 
Andhra Pradash; 

(b) If so. tha tot.1 post offices at present 
computerised; 

(c) the .xtant to which these computerised post 
offices would help In r.duclng work load and also cut 
down delays; and 

(d) the numb.r of proposed post offices 
computerised In the Stat. during 1989-99? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA 
PURKAYASTHA): (a) Yas. SIr. AP Postal Clrcla has 
Introduc.d comput.rlsatlon In m.Jor Post Offlcas In tha 
State as a p.rt of plan activity of the Department. 

(b) 111 Post Offices. 
(c) Th. computarls.tlon of certain Post Offlca 

oper.tions has r.sult.d In sp.ady dlspos.1 01 pubic 
tr.ns.ctlons .croll the count.r. It h.s also r.sult.d in 
f.st.r handling of I.dg.r .gr •• m.nt work and 
g.n.ratlon of Int.r.st statem.nts. All th •• e have 
benefited In r.ductlon of work lo.d and d.laYI. 

(d) 15 Post Offlc.s. 

Sewage Treatment Plant at Yleakhapatnam 

843. DR. T. SUBBARAMI REDDY : Will the 
Minister of ENVIRONMENT AND FORESTS be plea.ed 
to .tat. : 

(a) wh.ther the construction of 25 million Iltras per 
day sewaga treatmant plant by the Municipal 

Corporation of Vlsakhapatnam Is IIkaly to ba dalayad 
by anothar tan months following objactlons by the Union 
Government; 

(b) If so. the main objections raised by tha 
Govemment and the extent to which these have been 
r~moved; and 

(c) the time by which final claarance Is IIkaly to be 
provldad by the Government? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI BABU LAL 
MARANDI) : (a) to (c) A proposal of MuniCipal 
Corporation 01 Vlsakhapatnam lor construction 01 a 
25 MLD capacity sewage treatment plant in a Coastal 
Regulation Zone (CRZ) area was rejected In July. 1997 
by the Ministry. As per the provisions of CRZ notification 
of February. 1991. construction of sewage treatment 
plant in CRZ area Is a prohibited activity. 

Films M.nufactured by Foreigner. 

844. SHRI C.D. GAM IT : Will the Minister of 
INFORMATION AND BROADCASTING be pleased to 
state: 

(a) whether some loreigners are making leature 
films In India; 

(b) II so. the names 01 lorelgners and the datalls 01 
procedure on which they were allowad to rnake laatura 
films In India during the last three yaars; and 

(c) the number of such films and the details 01 
lacilities extended to them? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING (SHRI MUKHTAR 
NAQVI) : (a) Ves. Sir. 

(b) and (c) Thirty Four lorelgn film companies were 
given permission to shoot their films In India during the 
period from 1.4.95 to 31.3.98. 

2. The details of the procedure to be lollowad by 
the foralgn film comp.nlas In order to shoot thair films 
In India ara as lollows : 

3. Proposals for shooting faatura films party or 
wholly In India by lorelgners can ba recalved· alther 
dlractly or through India" mission abroad. Tha prbposal 
has to be accompanied by lour copies 01 tha detall.d 
script alongwlth synopsis. detailed passport partICulars 
of the memb.rs of the filming team alongwlth· the 
itinerary exact location. where the .hootlng will iake 
placa and eqUipment to be Imported Into India on 
temporary bills. 

4. Tha clearanca of the Cllt and crew and Ioc.tlons 
Is given by tha Ministry of Hom. Affairs. If tha shooting 
I. to be done In .ansltlva ar •••. than the clearanca 
from Ministry of Defenc. II allo tak.n. This Ministry 
claars tha Icrlpt. and gives tha final parmlllion to 
shoot tha film after cla.rance by Ministry of Homa Affairs 
othar Mlnl.trle. and concerned Stata Govarnments tI 
nace.aary. • 


